IN THE HIGH COURT OF

ORISSA,CUTTACK

Institution of Applications for issue of Certified

Copies.

Report on

:26-02-2026

Date

26.02.2026

ABLAPL- COURT NO. |Oorder Dtd. 2026-02-
14395/2026126.02.2026 14781/2025 S DASH > OLD 26
ABLAPL- COURT NO. |order Dtd. 2026-02-
14396/2026(26.02.2026 |0 - [B SINGH 5 oL 23
ABLAPL- PRAKASH COURT NO. |order Dtd. 2026-02-
14397/2026/26.02.2026 |1 1555026 |cHANDRA DASH 2 OLD 23
ABLAPL- SHRADHASHREE COURT NO. |order Dtd. 2026-02-
14398/2026126.02.2026 |1 79,2026 |[ROUTRAY 2 OLD 23
' ABLAPL- COURT NO. |0rder Dtd. 2026-02-
14399/2026126.02.2026 1073/2026 N MALLICK > OLD 23
' ABLAPL- COURT NO. |Oorder Dtd. 2026-02-
14400/20261126.02.2026 1070/2026 T MISHRA 3 OLD 53
ABLAPI- COURT NO. |Order Dtd. 2026-02-
14401/202626.02.2026 [ ' - [RR NAYAK 3 oup 3 BATL-2
CONTC- COURT NO. |Order Dtd. 2026-02-
14403/202626.02.2026 2440/2025 A. K. BEHERA 3 OLD 24
WA- COURT NO. [Order Dtd. 2026-02-
14404/2026|126.02.2026 965/2025 B. K. SETHI 5 19
WP (C) - COURT NO. |Order Dtd. 2026-02-
14405/2026|126.02.2026 2094/2026 S. K. PATRA o5 o5
WP (C) - COURT NO. Order Dtd. 2026-02- |[WRIT
14406/20261(26.02.2026 3424/2026 S. K. PATRA o5 o5 BRANCH-8
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
14407/2026|126.02.2026 4641/2026 S. K. PATRA o5 o5 BRANCH-5
WP (C) - COURT NO. |Order Dtd. 2026-02- |[WRIT
14408/20261(26.02.2026 5338/2026 S. K. PATRA o5 o5 BRANCH-1
CRLA- COURT NO. |Order Dtd. 2026-04-
14410/2026(26.02.2026 116/2026 M. K. RATH e 27
' WP (C) - COURT NO. |order Dtd. 2026-02- |WRIT
14412/2026|26.02.2026 |, 505/50,, M. K. RATH p 23 BRANCH-2
|14413/2026[26.02.2026 |wp (C) - M. K. RATH COURT NO. |Order Dtd. 2026-02- [WRIT




2313/2026 6 23 BRANCH
(DIVISION
BENCH-3)
14417/2026 [26.02.2026 25;;};026 BK DANDA SOURT NO. [onder Drd. 2026-02- o NCH2
14420/2026 26.02.2026 2222;2025 gﬁiggigﬂ gogig NO. 2Zder Dtd. 2026-02-
14421/2026(26.02.2026 |, ™ P K.MOKANTY COURT No.|Order Dtd. 2026-02-
14422/2026 [26.02.2026 25328;6 P.K.MOHANTY COgRT MO gider Dtd. 5000-01-
14426/202626.02.2026 | o0 €7 S K.BISWAL COURT NO. |Order Dtd. 2026-02-
14427/2026(26.02.2026 22323;6 R.K.MALLICK gogig NO. ggder Dtd. 2026-01-
14428/2026(26.02.2026 iiiigg;6 ﬁéEZ§T§UT§$ gogig NO. ?ider Dtd. 2026-02-
14429/2026 26.02.2026 if5;2026 ﬂiiigiﬁi gogig NO. gzder Dtd. 2026-02-
14431/2026 26.02.2026 525;2026 ggﬁiL PRASAD gogig NO. Szder Dtd. 2026-02-
14432/202626.02.2026 §T§;2026 S .MOHARANA gogig NO. gfder ptd. 9999-12-
14433/2026(26.02.2026 223522g B.B.MALLICK igURT NO. ggder Dtd. 2026-01-
14434/202626.02.2026 5232;2025 B.BARIK COURT NO. [Ozder Dtd. 2026-02-
14435/2026(26.02.2026 225;2026 I.SAHOO iSURT NO. ?;der Dtd. 2026-02-
14436/202626.02.2026 §$2¥35025 D.P.DASH gogig NO. Sﬁder Dtd. 2025-09-
14437/2026 |26.02.2026 g???gg;5 S.K.NAYAK SooRs e ggder ptd. 2026-02-
14438/2026(26.02.2026 38233526 K.PARIDA gogig NO. gzder Dtd. 2026-02-
14439/2026(26.02.2026 |oob0er o R.K.MAHAPATRA COURT NO. |Order Dtd. 2026-02-
14440/2026 26.02.2026 ggég>5026 J. C. BARAL COURT NO. |Order Dtd. 2026-02- WRIT =~
KARTIK
14441/2026(26.02.2026 §§é§>5026 $§?§2§§Y Sogig NO. 2Zder Dtd. 2026-02- giiECH—4
14442/202626.02.2026 | (5707 . H. K. PATRA COURT NO. |Order Dtd. 2026-02-
14443/2026 (26.02.2026 §§§§;2025 H. K. PATRA COURT NO. [Order Dtd. 2026-02-
14444/202626.02.2026 |, |S. CHOUDHURY COURT NO. |Ordex Dtd. 2026-02-




”14445/2026 26.02.2026 gsg§5025 g?iggigﬂ gogig NO. gzder Dtd. 2026-02-
”14449/2026 26.02.2026 ?g£§>5026 D K MOHANTY COUKT NO- Order Dtd. 2026-02- WRIT
”14450/2026 26.02.2026 ?588;5026 R. SAMAL COURT NO. [Order Dtd. 2026-02-
”14451/2026 26.02.2026 ?5é§>£026 B. K. SINGH COURT NO.|Order Dtd. 2026-02- WRIT
”14452/2026 26.02.2026 §§£g>5026 B. K. SINGH gogig NO. gzder btd. 2026-02- giiECH_4
m14453/2026 26.02.2026 ?5;2};026 B. K. SINGH SOURT NO- Order brd. 2026-02~
”14454/2026 26.02.2026 §g§§>5026 B. K. SINGH COURT NO. Order Dtd. 2026-02- WRIT
:14455/2026 26.02.2026 ?géié;2025 iHEINCHANI gogig NO. ggder Dtd. 2026-02- gEiECH—7
14456/2026 [26.02.2026 ZE£§>;026 L. PRADHAN JogRT Mo Order Dtd. 2026-02- WRIT
_.14457/2026 o e ngl(g)/;(més s . sppar gogig NO. (2)]éder Dtd. 2026-02- ggECH_ei
:14458/2026 26.02.2026 ?géié;2025 M DAS gogig NO. ggder Dtd. 2026-02- gii;CH_7
14459/202626.02.2026 gg£§>5026 U DAS ggURT NO. ggder ptd. 2026-04- gi;ECH_3
m14460/2026 26.02.2026 ?553}2026 T. N. CHAND SOURT NO- ggder btd. 2026-02-
ml446l/2026 26.02.2026 g§£§>5026 J KAR COURT NO. Order Dtd. 2026-02- WRIT
ml4462/2026 26.02.2026 25;8};026 J KAR SgURT NO. Sgder Dtd. 2026-02- WRIT
-14463/2026 26.02.2026 25;8};026 H. S. PANDA COURT NO.|Order Dtd. 2026-02- WRIT
_. FAO- RAMACHANDRA COURT NO. Order Dtd. 2026-04- [iioc:
14464/202626.02.2026 |00 = o e
m14465/2026 26.02.2026 |5 (°)7 e, k. earma CQURT NO. Jorder Drd. 202602 IR
[14466/2026[26.02.2026 |wp(C) - P K JENA COURT NO. [order Dtd. 2026-02- |[WRIT




17785/2025 23 25 BRANCH-5
WP (C) - COURT NO. Order Dtd. 2025-01-
14467/2026|126.02.2026 825/2025 R. K. PATNAIK 23 20
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
14468/2026|26.02.2026 28602/2025 S NAYAK 53 o5 BRANCH-5
WP (C) - COURT NO. Order Dtd. 9999-12- |[WRIT
14469/2026|126.02.2026 5044/2026 A. DAS ot 31 BRANCH-1
WRIT
WP (C) - COURT NO. Order Dtd. 2026-02- |BRANCH
14470/2026|126.02.2026 6058/2026 B BARIK o5 o5 (DIVISION
BENCH-1)
WP (C) - B. R. COURT NO. |Order Dtd. 2026-02-
14471/2026/26.02.2026 35797 /5025 |sENAPATT 25 23
WRIT
WP (C) - COURT NO. |Order Dtd. 2024-05- |BRANCH
14472/2026(26.02.2026 |72 0" T K NBISWAL os o (DTVISTON
BENCH-3)
WP (C) - COURT NO. |Order Dtd. 2026-02- |[WRIT
14473/2026|126.02.2026 5335/2026 S. K. BISWAL o5 24 BRANCH-1
CRLA- COURT NO. |Oorder Dtd. 9999-12- |CRIMINAL
14474/2026|126.02.2026 36/2019 B DAS 3 OLD 31 A PPEAL
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
14475/2026|126.02.2026 4627/2026 S. DASH 3 OLD 24 BRANCH-7
WP (C) - COURT NO. |Oorder Dtd. 2026-02- |WRIT
14476/202626.02.2026 |7 5", o IN NAYAK 3 ouD 5 RANCH-1
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
14477/202626.02.2026 |70 "0 o |S. NAYAK > onD oa R ANCH-4
WP (C) - COURT NO. |Oorder Dtd. 2026-02- |WRIT
14478/2026|126.02.2026 25365/2013 M NAYAK > OLD 19 BRANCH-1
WP (C) - COURT NO. |Oorder Dtd. 2026-02- |WRIT
14479/202626.02.2026 | oo o |B. B. MALLICK > onb s R ANCH-2
CRLREV- COURT NO. |order Dtd. 2026-02- |CRIMINAL
14480/2026|126.02.2026 926/2009 P K MOHANTY > OLD 23 REVISTON
CRLREV- COURT NO. |Oorder Dtd. 2026-02- |CRIMINAL
14481/2026126.02.2026 6/2011 M K SWAIN > OLD 23 REVISTON
WP (C) - COURT NO. Order Dtd. 2026-02- |[WRIT
14482/2026126.02.2026 5925/2026 P. MUDULI > OLD 24 BRANCH-1
WP (C) - COURT NO. |Order Dtd. 9999-12- |WRIT
14483/202626.02.2026 5910/2026 S. K. SAHU 5> OLD 31 BRANCH-3
WP (C) - COURT NO. Order Dtd. 2026-02- |[WRIT
14484/2026|126.02.2026 6063/2026 L. MOHANTY > OLD 24 BRANCH-1
[14485/2026[26.02.2026 |wp (C) - D. LALA COURT NO. |order Dtd. 2026-02- |WRIT




4866/2026 2 OLD 24 BRANCH-6
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
14486/2026(26.02.2026 4858/2026 D. LALA > OLD 24 BRANCH-7
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
14487/2026|26.02.2026 4519/2026 K. C. SAHU > OLD 24 BRANCH-6
CRLMC- COURT NO. |Order Dtd. 2025-12-
14488/2026|26.02.2026 5147/2025 M.MOHANTY > OLD 05
ABLAPL- TUSHAR KANTI COURT NO. |Order Dtd. 2026-02-
14489/2026|26.02.2026 646/2026 PRAHARAJ > OLD 03 BAIL-1
ABLAPL- COURT NO. |Order Dtd. 2026-02-
14490/2026|26.02.2026 599/2026 D SWAIN > OLD 23
ABLAPL- COURT NO. [Order Dtd. 2026-02-
14491/2026|26.02.2026 1096/2026 SK SAHOO > OLD 23
ABLAPL- COURT NO. |Order Dtd. 2026-02-
14492/2026|26.02.2026 1076/2026 L ACHARI > OLD 53
ABLAPL- COURT NO. |Order Dtd. 2026-02-
14493/2026|26.02.2026 8845/2024 A MOHANTY 3 OLD o5
ABLAPL- COURT NO. |Order Dtd. 2026-02-
14494/2026|26.02.2026 1064/2026 PK ROUTRAY 3 OLD 23 BAIL-2
CRLMC- COURT NO. |Order Dtd. 2026-02- |CRIMINAL
14495/2026|26.02.2026 4445/2023 S.R.BARIK 3 OLD 19 MISC
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-02- |BRANCH
14496/2026|26.02.2026 5520/2026 U. P. BAG 3 OLD 19 (DIVISION
BENCH-3)
BLAPL- COURT NO. |Order Dtd. 2026-02-
14497/2026|26.02.2026 223/2026 S SAMAL 3 OLD 24
BLAPL- BIRAJA PRASAD COURT NO. |Order Dtd. 2026-02-
14498/2026|26.02.2026 227/2026 NANDA C 3 OLD 24 BAIL-1
WRIT
WP (C) - COURT NO. |Order Dtd. 2026-02- |BRANCH
14499/2026|26.02.2026 5520/2026 U. P. BAG 3 OLD 19 (DIVISION
BENCH-3)
BLAPL- COURT NO. |Order Dtd. 2026-02-
14500/2026|26.02.2026 243/2026 DP DASH 3 OLD 24 BAIL-1
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
14501/2026|26.02.2026 3609/2026 M. K. MOHANTY 1 o5 BRANCH-4
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
14502/2026|26.02.2026 3529/2026 S. K. PATRA 1 o5 BRANCH-?2
WP (C) - COURT NO. |Order Dtd. 2026-02-
14503/2026|26.02.2026 5147/2026 B. K. SINGH 1 24




|14504/2026 26.02.2026 L3e18 0025 K N SAHOO COURT NO. |Order Dtd. 2026-02-
(FUPPev e ?5;2};026 SR COURT NO. [Order Dtd. 2026-02-
14513/202626.02.2026 |53 ()7 N D TRIPAHY COURT NO. Drder Drd. 202602 R s
14523/202626.02.2026 ZSS§>5026 SAMAL COURT MO gzder Dtd. 2026-03-
14526/2026(26.02.2026 | 0010} B MALLICK COURT NO. |Order Dtd. 2026-04-
14529/2026|26.02.2026 "2\71739(;3)/5024 BISWAL (9:0URT NO. (l)lgsder Dtd. 2026-02- gggCH%
14530/2026(26.02.2026 §g§§>5026 DAS gOURT NO. ggder Dtd. 2026-02- gEiECH—3
14531/2026 (26.02.2026 2gé2>;026 DAS iOURT NO. gider Dtd. 9999-12- giiECH—Z
14532/2026(26.02.2026 271;7“13)/;026 K BISWAL (l?OURT NO. (2)]5:der Dtd. 2026-02- gggCH_S
14533/2026(26.02.2026 nggéi)/;o% DAS (l?OURT NO. (2)]5:der Dtd. 2026-02-
14534/2026(26.02.2026 §§£§>5026 DAS gOURT NO. ggder Dtd. 2026-02-
14535/202626.02.2026 ggé§>5026 DAS COURT NO. ggder Dtd. 2026-02- nRIT
14536/2026 [26.02.2026 §§é§>5026 K SAMAL COURT MO ggder ptd. 2026-02-
14537/2026(26.02.2026 25531;2025 NIAL iZURT NO. ggder Dtd. 2026-03-
14538/2026 26.02.2026 §§é8>5026 SAHOO COURT NO. Order Dtd. 2026-02-
14541/2026 [26.02.2026 fgé§>5026 MOHANTY COURT NO- ggder Dtd. 2026-02- mRIT
14544/2026 [26.02.2026 fgég>5026 K BEHERA COURT NO- gfder Dtd. 9999-12- WRIT
14545/2026(26.02.2026 282335024 DASH SOURT NO. gfder Dtd. 9999-12-
.14546/2026 26.02.2026 2759(2)/5026 ¢ MUDULI ClZOURT NO. ClJEder Dtd. 2026-03- gEiIgCH—S




WP (C) - COURT NO. Order Dtd. 2026-02-
14547/2026 (26.02.2026 |} 2> |k PARIDA ] oe
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
14548/2026126.02.2026 |51 ,154 /5095 P K JENA 1 24 BRANCH-7
WP (C) - COURT NO. Order Dtd. 2026-02- |[WRIT
14549/2026 (26.02.2026  |3oo20 0o |P K JENA ] o R ANCH-]
WP (C) - COURT NO. Order Dtd. 2026-02- |[WRIT
14550/2026 (26.02.2026 |1\ o0 S K PRADHAN ] oe R ANCHT
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
14551/2026 (26.02.2026 |/ 07150, [P K PARIDA . os R ANCH-3
1 WP (C) - COURT NO. |Oorder Dtd. 2026-02- |WRIT
14552/2026 (26.02.2026  |). 2,70, |L D PANDA ] 20 R ANCH-2
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
14553/2026 (26.02.2026 |, />0 |B BARIK ] 20 R ANCHT
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
14554/2026 |26.02.2026 | /o001, 00 o R P BHAGAT . os R ANCH-4
1 WP (C) - COURT NO. |Oorder Dtd. 2026-02- |WRIT
14555/2026|26.02.2026 )70, T SWAIN ] 20 R ANCH2
1 WP (C) - COURT NO. |order Dtd. 2026-02- |[WRIT
14556/2026 (26.02.2026 |, oo 0, A K BEHERA ] 20 R ANCH-2
1 WP (C) - COURT NO. |order Dtd. 2026-04-
14557/2026 (26.02.2026 |Jo))° - M. BEHERA b o
1 WP (C) - COURT NO. |order Dtd. 2026-04- |WRIT
14558/2026 |26.02.2026 |1, - M. BEHERA 3 o R ANCH-1
1 WP (C) - COURT NO. |Oorder Dtd. 2026-02- |WRIT
14559/2026 26.02.2026 |2, 0,0, |S. K. BISWAL 53 o R ANCH-T
1 WP (C) - COURT NO. |Oorder Dtd. 2026-02-
14560/2026 (26.02.2026  |,2070 "0, H. K. MALLICK 53 oe
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
14561/2026 (26.02.2026 |l o |D. BISWAL o3 o R ANCH-8
WP (C) - COURT NO. |Order Dtd. 2026-02-
14562/2026|26.02.2026 |00 o |D. BISWAL 3 o1
1 WRIT
WP (C) - COURT NO. |Order Dtd. 2026-02- |BRANCH
14563/202626.02.2026 | o0~ o |D. P. DASH 3 o1 (DTVISTON
BENCH-2)
WP (C) - COURT NO. |Order Dtd. 2026-02-
14564/202626.02.2026 |2 0" o |S. K. SAHOO 3 o1
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
14566/2026 |26.02.2026 |, o), |S. K. RATH 3 o R ANCH-3
14568/2026[26.02.2026  [WP(C) - 'S K BISWAL COURT NO. [Order Dtd. 2026-02- [WRIT




| 27440/2025 23 20 BRANCH-3
m14569/2026 26.02.2026 ?gég;;2025 T K NAYAK COURT MO Order Dtd. 2026-02-
”14571/2026 26.02.2026 25;8);026 NIRANJAN ROUT SOURT NO- gzder Dtd. 2026-02-
”14572/2026 26.02.2026 |c U 6. K. PATRA COURT NO. Order Dtd. 2026-02-
”14573/2026 26.02.2026 35552255 giiéopRASAD gogig NO. gzder Dtd. 2026-02-
”14574/2026 26.02.2026 32252355 Soh FRASED COURT NO. Order Dtd. 2026-02-
_.14576/2026 26.02.2026 Ygiés)/;om A. K. MOHANTY gogiﬁ NO. (l)gder Dtd. 2026-02- Q§ECH—4
”14577/2026 26.02.2026 §§§§>;026 ggiﬁgATH gogig NO. ggder Dtd. 2026-02-
m14578/2026 26.02.2026 §§é§>5026 T. K. NAYAK R O rder Drd. e R a3
”14579/2026 26.02.2026 gsé§>5026 T. K. NAYAK COURT NO. [order Dtd. 2026-02-
m14580/2026 26.02.2026 |3 CV° . k. wavak OVRT NO. Drder Drd. 20260z R s
_.14582/2026 o e 25:;(22)/5026 I gogig NO. (2)]3:der Dtd. 2026-02- ggECH_g
ml4583/2026 26.02.2026 ?E§Si;2o15 LI SIREE COURT KO- wRIT
14584/2026 26.02. 2026 N 20g6 T+ K- NAYAK COURT NO. |Order Dtd. 2026-02- WRIT
14587/2026 26.02.2026 0549/ 2024 [P SAHOO COURT NO. Order Dtd. 2026-02-
-. WRIT
14609/202626.02.2026 ?gég>;017 B K SWAIN Sogig NO. Sgder ptd. 2026-02- ?§?$§SION
| BENCH-2)
14610/202626.02.2026 §§§§>;026 R K MALLICK Sogig NO. ggder Dtd. 2026-02-
[14612/2026(26.02.2026 [wp(C) - D. BISWAL COURT NO. [order Dtd. 9999-12- [WRIT




2405/2026 | 2 OLD 31 BRANCH-2 |No
WA~ COURT NO. [0order Dtd. 2026-02- [WRIT
14613/2026(26.02.2026 557/2022 M D BISWAL > OLD 53 APPEAL
WP (C) - COURT NO. Order Dtd. 2022-03- |WRIT
14614/2026(26.02.2026 557/2022 M D BISWAL > OLD 16 BRANCH-4
WRIT
WP (C) - COURT NO. Order Dtd. 2024-01- [BRANCH
14615/2026(26.02.2026 487/2024 M R NAYAK > OLD 16 (DIVISION
BENCE-3)
WA~ COURT NO. [0order Dtd. 2026-02- [WRIT
14616/2026(26.02.2026 487/2024 R K SAHOO > OLD 53 APPEAL
WA~ COURT NO. [0rder Dtd. 2026-02- [WRIT
14617/2026(26.02.2026 557/2022 M R NAYAK > OLD 23 APPEAL
WA~ COURT NO. [0order Dtd. 2026-02- [WRIT
14618/2026(26.02.2026 1137/2022 D K MOHANTY > OLD 53 APPEAL
WA~ COURT NO. [0rder Dtd. 2026-02- [WRIT
14620/2026(26.02.2026 1600/2022 G D MALLICK > OLD 53 APPEAL
WA~ COURT NO. [0rder Dtd. 2026-02- [WRIT
14622/2026(26.02.2026 |/ /0, 0., |G D MALLICK > oub 23 PPEAL
WA~ COURT NO. [0order Dtd. 2026-02- [WRIT
14624/2026|26.02.2026 |10, oo o |[R K SAHOO 5 oL 23 ADDEAL
WA~ COURT NO. [0order Dtd. 2026-02- [WRIT
14626/202626.02.2026 |10, oo o |[R K SAHOO 5 oL 23 ADDEAL
WA~ COURT NO. [order Dtd. 2026-02- [WRIT
14628/2026(26.02.2026 1674/2022 R K SAHOO > OLD 23 APPEAL
WA~ COURT NO. [order Dtd. 2026-02- [WRIT
14630/2026(26.02.2026 1674/2022 R K SAHU > OLD 23 APPEAL
WP (C) - COURT NO. [0order Dtd. 2026-02- [WRIT
14631/2026(26.02.2026 23814/2025 A. SAHOO > OLD 19 BRANCH-?2
WP (C) - COURT NO. [0Order Dtd. 2026-02- |WRIT
14633/2026(26.02.2026 5764/2026 B DAS > OLD 24 BRANCH-6
WA~ COURT NO. [order Dtd. 2026-02- [WRIT
14634/2026(26.02.2026 4882024 B K PATI > OLD 53 A PPEAL
CHIEF
WA~ \« Order Dtd. 2026-02- [WRIT
14638/2026|26.02.2026 1330/2024 R CH ROUT JUSTICE'S 5 APDEAL
COURT
CHIEF
WA~ \« Order Dtd. 2026-02- |[WRIT
14639/2026(26.02.2026 1328/2024 R CH ROUT JUSTICE'S o5 APPEAL
COURT
CHIEF
WA~ \« Order Dtd. 2026-02- [WRIT
14642/2026(26.02.2026 1328/2024 K SAHOO JUSTICE'S o5 APPEAL
COURT
CHIEF
WA~ \« Order Dtd. 2026-02- [WRIT
14644/2026(26.02.2026 120 0o, |S BAL JUSTICE'S |, APDEAL
COURT
WP (C) - COURT NO. Order Dtd. 2026-02- |WRIT
14652/2026(26.02.2026 2725/2026 L D PANDA o1 26 BRANCH-8
WP (C) - COURT NO. |[order Dtd. 2026-02- [WRIT
14654/2026(26.02.2026 6368/2026 S BISWAL o1 26 BRANCH-1




' WP (C) - COURT NO. |order Dtd. 9999-12-
14657/202626.02.2026 | o0/ =0 M PAL ] 1
WP (C) - COURT NO. |Order Dtd. 2023-02- |WRIT
14659/2026|26.02.2026  |o, %> . [P K MISHRA ] 03 R ANCH-4
WP (C) - COURT NO. Order Dtd. 2026-02-
14661/2026 26.02.2026 |, oo, [N K SATAPATHY N o
RSA- COURT NO. Order Dtd. 2026-06-
14664/202626.02.2026 |00 T BAG 1 o
' RSA- COURT NO. |order Dtd. 2026-04- |SECOND
14665/202626.02.2026 |7 /20 . |B DAS 5 e S PPEAL
' RSA- COURT NO. |order Dtd. 2026-05- |SECOND
14666/202626.02.2026 |, 00 . B DAS 5 20 S EPEAL
' RSA- COURT NO. |Oorder Dtd. 2026-05- |SECOND
14667/202626.02.2026 |, 000 . P C MOAHNTY 5 20 S EPEAL
WP (C) - COURT NO. |order Dtd. 2026-02-
14668/202626.02.2026 |c_go0 o0, o [U. K. SAHU 5 15
FAO- COURT NO. |Order Dtd. 2026-03- [LSC-
14670/2026(26.02.2026 S.DAS - [Praer : APPEAL
84/2026 23 11
SEC.
' CRLMP- SANDIPANI COURT NO. |order Dtd. 2026-02-
14671/202626.02.2026 |70~ NAVAR 23 i
' ABLAPL- COURT NO. |0rder Dtd. 2025-10-
14672/2026|26.02.2026 (/)00 o |A MOHANTY e o8
' ABLAPL- COURT NO. |order Dtd. 2025-12-
14673/202626.02.2026 (/-0 o |A MOHANTY e 08
' CMP- COURT NO. |Oorder Dtd. 2026-02-
14674/2026 (26.02.2026 |0 o0, |B.K.SAHOO o s
cMP- COURT NO. |order Dtd. 2026-02-
14676/202626.02.2026 |7, . |S.BEHERA o o
CRLMC- COURT NO. |order Dtd. 2026-02- |CRIMINAL
14677/2026(26.02.2026 |50 o |P.K.MOHANTY o o Mrse
CRLMC- COURT NO. |Oorder Dtd. 2026-02- |CRIMINAL
14678/202626.02.2026 | S/ o |S.BISWAL o oe e
WRIT
WP (C) - COURT NO. Order Dtd. 2026-02- |BRANCH
14680/202626.02.2026 |02 2> - |P. K. LENKA e o (DTVISTON
BENCH-1)
WP (C) - COURT NO. Order Dtd. 2026-02-
14681/2026(26.02.2026 | co) > - |P. K. LENKA e o
WP (C) - COURT NO. |Order Dtd. 2026-02- |WRIT
14682/202626.02.2026 | oo ' o |S. K. BISWAL T o R ANCH-1
WRIT
WP (C) - COURT NO. Order Dtd. 2026-04- |BRANCH
14683/202626.02.2026 |3 005 o |D. K. BEHERA c o1 (DTVISTON
BENCH-3)
WP (C) - G. C. COURT NO. Order Dtd. 2026-02- |[WRIT
14684/2026126.02.2026 |5 006 /5025 MOHARANA 6 24 BRANCH-4




14685/202626.02.2026 2512};026 ﬁéHiéATRA ZOURT NO. ggder Dtd. 2026-02-
14686/2026|26.02.2026 ngég)/;()% T K. NAYAK CéOURT NO. 2Zder Dtd. 2026-02- gggCH%
14687/2026 26.02.2026 2g§§>5026 J. KAR COURT NO. Order Dtd. 202602 FRI 11
14688/2026(26.02.2026 251;};026 7. kAR ZOURT NO. ggder Dtd. 2026-02-
14689/2026 [26.02.2026 ?553};026 KSHITISH COURT MO ggder ptd. 2026-02-
14690/2026 26.02.2026 ?g;§>;026 N. K. ROUT COURT NO. |Order Dtd. 2026-02- WRIT
14691/2026(26.02.2026 ?gé§>5026 b. K. JENA EOURT NO. ggder Dtd. 2026-02- giiECH—6
14692/2026 26.02.2026 ggég;;zozs P. K. BARIK COURT No. |Order Dtd. 2026-02- WRIT
14693/2026 26.02.2026 222;2026 M.K.PATI gogig NO. gider Dtd. 9999-12-
14695/2026 [26.02.2026 2?55;;2016 S K BISWAL COURT NO. [0rder Dtd. 2026-02- WRIT
14706/202626.02.2026 |Soc oo |A.K.MOHANTY COURT NO. [Order Dtd. $999-12-
14712/202626.02.2026 ?gég;;2025 B. K. DAS S?URT NO. ?gder btd. 2026-04-
14715/202626.02.2026  |oge oo A K. SWAIN COURT NO. Order Dtd. 2026-02-
14717/2026|26.02.2026 22?52626 ?igil\] SHAKTI S(]?URT NO. g)]éder Dtd. 2026-02-
14719/2026 26.02.2026 |5 ¢V~ |S.DASH SOURT NO. Order Drd. 2026-02-
114730/2026 26.02.2026 55675006 |7 PRADHAN SOURT NO. [Drdex Drd. 20267027 lparr-1
114731/2026 26.02.2026 §g§§35025 RR NAYAK COURT NO- ggder ptd. 2026-02-
114732/2026 26.02.2026 ?2352;2025 P MUDULI COURT NO- 2gder ptd. 2026-02-
14733/2026 [26.02.2026 22?5;526 RK MALLICK COURT O 2gder Dtd. 2026-02-




BLAPL- COURT NO. |Order Dtd. 2026-02-
14734/2026|26.02.2026 262/2026 RK MALLICK c.o. 21 o5 BAIL-1

BLAPL- COURT NO. |Order Dtd. 2026-02-
14735/2026|26.02.2026 292/2026 HK PATRA c.o. o1 o5

BLAPL- COURT NO. |Order Dtd. 2026-02-
14736/2026|26.02.2026 27472026 HK PATRA c.o. o1 ot

BLAPL- COURT NO. |Order Dtd. 2026-02-
14737/2026|26.02.2026 286/2026 KSHITISH c.o. o1 ot BAIL-1

BLAPL- COURT NO. |Order Dtd. 2026-02-
14738/2026|26.02.2026 290/2026 G JAYASINGH [C.O. o1 o5 BAIL-1

BLAPL- COURT NO. |Order Dtd. 2026-02-
14739/2026|26.02.2026 299/2026 G JAYASINGH [C.O. o1 o5

BLAPL- COURT NO. |Order Dtd. 2026-02-
14740/2026|26.02.2026 10466/2025 PK PANI c.o. o1 ot BAIL-1

CRLREV- RAJIV KUMAR Order Dtd. 2026-02-
14402/2026/26.02.2026 [0/ 5055 lvananTa GENERAL o5

WP (C) - DINESH KUMAR Order Dtd. 2013-07-
14409/2026|26.02.2026 14212/2013 PANDA GENERAL 23

ABLAPL- SOUMYARANJAN Order Dtd. 2026-02-
14411/2026|26.02.2026  [5o," 00 oc | DaTkRrAy GENERAL 04

WP (C) - JYOTI RANJAN Order Dtd. 2023-05- |WRIT
14414/2026|26.02.2026 16357/2023 |SAHOO GENERAL 18 BRANCH-1

WPC (OAC) - |GYAN RANJAN Order Dtd. 2024-10-
14415/2026|26.02.2026 446/2019 |ROUT GENERAL 55 OA Branch

ABLAPL- SOUMYA RANJAN Order Dtd. 2026-02-
14416/2026|26.02.2026 1076/2026 |PATKRAY GENERAL 53

CRLA- SAYAT KUMAR Order Dtd. 2026-02-
14419/2026|26.02.2026 1359/2025 |PUROHIT GENERAL 24

BLAPL- SOUMYA RANJAN Order Dtd. 2026-02-
14423/2026|26.02.2026 289/2026 |PATKRAY GENERAL o5 BAIL-1

WP (C) - JYOTIRANJAN Order Dtd. 2023-05- |WRIT
14424/2026|26.02.2026 16535/2023 |SAHOO GENERAL 18 BRANCH-3

BLAPL- SOUMYA RANJAN Order Dtd. 2026-02-
14425/2026|26.02.2026 301/2026 | PATKRAY GENERAL o5

WP (C) - JYOTIRANJAN Order Dtd. 2023-05- |WRIT
14430/2026|26.02.2026 16534/2023 |SAHOO GENERAL 18 BRANCH-3

WP (C) - KRISHNA . WRIT
14446/2026|26.02.2026 35942/2025 |BEHERA GENERAL Plaint BRANCH-5

0Jc- SUBHASMITA . . WRIT
14447/2026|26.02.2026 12223/2001 |PATTANATK GENERAL Entire Brief BRANCH-6

0Jc- SUBHSMITA . WRIT
14448/2026|26.02.2026 12223/2001 |PATTTNATK GENERAL Entire Order BRANCH-6




ABLAPL- UMA SHANKAR Order Dtd. 2026-02- (s
14515/202626.02.2026 |20 DY GENERAL b BATL-1 .
WP (C) - MANOJ KUMAR Order Dtd. 2026-02- (s
14520/2026 (26.02.2026 |3 0707000 s GENERAL 20 e
JATINDRA (s
14524/2026(26.02.2026 |35 (27 IKUMAR GENERAL Dpder Drd. 2026m02n R g O
MOHAPATRA 35
(S
cMP- AJIT KUMAR Order Dtd. 2026-02-
14567/2026 (26.02.2026 | 00000 (ot GENERAL oe gg
(s
WP (C) - GHANASHYAM Order Dtd. 2026-02- |[WRIT
14585/2026 (26.02.2026 |l L0 0 oo i GENERAL oe R ANCH-3 gg
(s
WP (C) - DURGA MADHAB .
14586/2026|126.02.2026 19341/2024 |PADHT GENERAL Entire Order I;Ic;
(S
WP (C) - GHANASHYAM Order Dtd. 2026-02-
14588/2026 (26.02.2026 | oo oo GENERAL oe gg
(S
BLAPT,— SAMBIT PRASAD Order Dtd. 2026-02-
14589/2026 (26.02.2026 | g0y oo |onen GENERAL 3 BATL-2 Tg
(S
BLAPL- OM PRAKASH Order Dtd. 2026-02-
14593/2026 (26.02.2026 |20 00 | GENERAL e Tg
(S
FAO- GHANASHYAM Order Dtd. 2026-02-
14598/2026 (26.02.2026 |oyonoo, oot GENERAL ot TS
(s
WP (C) - GHANASHYAM Order Dtd. 2026-02-
14601/2026 (26.02.2026 |J, o0l 700 oo GENERAL 0% Tg
(S
CRLMC- DAKSHYESH Order Dtd. 2026-02-
14640/2026 (26.02.2026 | o0 00 0| Nark | CENERAL 3 Tg
(s
cMP- SUJAY SHANKAR Order Dtd. 2026-02-
14641/2026(26.02.2026 |0 000, ool P GENERAL ot TS
14648/2026(26.02.2026 |2~ S. K. BEHERA |GENERAL Order Dtd. 2026-03- [WRIT és
Ve 5291/2026 : 25 BRANCH-8 43
(S
WP (C) - MANOJ KUMAR Order Dtd. 2025-10- |[WRIT
14650/2026 (26.02.2026 |ooo0io 0| GENERAL T R ANCH-3 TZ
(s
WP (C) - MANOJ KUMAR Order Dtd. 2025-12- |[WRIT
14669/2026 (26.02.2026 |30 0507000 s GENERAL i R ANCH-8 28
(S
WP (C) - MANOJ KUMAR Order Dtd. 2025-09-
14675/2026 (26.02.2026 )2 207 00l GENERAL oe 28
(S
ABLAPL- DIBAKAR Order Dtd. 2026-02-
14679/202626.02.2026 1700 TS GENERAL ot 28
[14701/2026(26.02.2026  [conTC- |SANDHYARANI  |GENERAL Affidavit CONTEMPT |(S




14595/2024 |PANI

CONTC- Order Dtd. 2026-02-
14702/2026|26.02.2026 |J > NTRANJAN HOTA |GENERAL 13
' CONTC- Order Dtd. 2026-02-
14703/202626.02.2026 | S0, 0 NTRANJAN HOTA |GENERAL 13
' CONTC- Order Dtd. 2026-02-
14705/2026|26.02.2026 |c o oo NIRANJAN HOTA |GENERAL 13
' CONTC- Order Dtd. 2026-02-
14707/2026|26.02.2026 |27, > - NIRANJAN HOTA |GENERAL 13
' CONTC- Order Dtd. 2026-02-
14714/202626.02.2026 | /oo o0 . NIRANJAN HOTA GENERAL 13 CONTEMPT
' CONTC- Order Dtd. 2026-02-
14722/202626.02.2026 | oo o0 . NIRANJAN HOTA GENERAL 13
WA- MADHUSMITA Judgement Dtd. 2026- WRIT
14729/2026|26.02.2026 o0 o000 |pnmmark GENERAL 0994 ADDEAL
WP (C) - Order Dtd. 2026-02- |WRIT
14418/2026|26.02.2026 |50 0o [UK PANDA GENERAL 53 R ANCH-1
MISC.
14505/2026 |26.02.2026 | 20~ D K MOHANTY |GENERAL Order Dtd. 2025-05- [3popar
88/2021 16
SEC.
WP (C) - Order Dtd. 2026-02- |[WRIT
14506/2026|26.02.2026 |52, 7" oD K MOHANTY |GENERAL 53 ERANCH- €
FAO- Order Dtd. 2019-10- 1SC-
14507/2026(26.02.2026 D K MOHANTY |GENERAL raer Jtd. APPEAL
92/2019 18Petition, Annexure, SEC
' oJc- Order Dtd. 2000-03-
14508/2026|26.02.2026 | S0.0 000 |J R NAYAK GENERAL 30
' MACA- Order Dtd. 2025-12-
14509/2026|26.02.2026 |20, K C NAYAK GENERAL 13
MACA- Order Dtd. 2021-12- MISC.
14510/2026(26.02.2026 B K BEHERA GENERAL : APPEAL
453/2016 19
SEC.
WPC (OAC) - Order Dtd. 2022-01-
14511/2026|26.02.2026 |, oo 000 B K PATI GENERAL > OA Branch
WP (C) — Order Dtd. 2026-03-
14514/2026|26.02.2026 g0 50, M BEHERA GENERAL 1
' CRLMC- Order Dtd. 2026-03- |CRIMINAL
14516/202626.02.2026 539/2026 A K SARANGI GENERAL 16 MTSC
' CRLMC- Order Dtd. 2026-03-
14517/2026|26.02.2026 |2~ - |J PRADHAN GENERAL o
' WP (C) - Order Dtd. 2026-02- |WRIT
14518/2026|26.02.2026 |, >"> |J R BEHERA GENERAL o BRANCH-1
WP (C) - Order Dtd. 2026-02- |[WRIT
14519/2026126.02.2026  |355.0 /5gy5 K DAS GENERAL 18 BRANCH-2
WP (C) - Order Dtd. 2026-01-
14521/202626.02.2026 ;o0 00, D K MOHANTY |GENERAL s
CRLMC- Order Dtd. 2026-02-
14522/2026|26.02.2026  |Z" - o |J R NAYAK GENERAL g




14525/2026 (26.02.2026 ??2?23;025 J R NAYAK GENERAL ggder Ptd. 2025-12-

WRIT
14527/2026(26.02.2026 ffég;;ZOZl M NAIK GENERAL ggder btd. 2026-02- %E?SigION

BENCH-2)
14528/2026 (26.02.2026 giéi%;2025 D SAMAL GENERAL ggder Ptd. 2026-02-
14539/2026 [26.02.2026 giézg;zoz5 D SAMAL GENERAL Jrder brd. 2026-02- R
14540/2026|26.02.2026 ?iégé;2025 D SAMAL GENERAL ggder btd. 2026-02- giiECH—S
14542/2026(26.02.2026 ?ggé§625 S K NAYAK GENERAL gzder Dtd. 2026-04-
14543/2026 (26.02.2026 ??g?53526 S K NAYAK GENERAL ggder ptd. 2026-02-
14565/2026 (26.02.2026 g?é?S;OZS P.R.SINGH GENERAL ?gder ptd. 2026-02-
14570/2026(26.02.2026  SoEC ISEILEPSH loeNERaL Order brd. 2025-02-
14581/2026 (26.02.2026 ?233535025 R K BARIK GENERAL ggder Ptd. 2026-02-
14590/2026 26.02.2026 ggéi>;ozl P MUDULI GENERAL Order Dtd. 2025-08- WRIT
14591/2026(26.02.2026 | oortie I TR g |GENERAL Order Prd. 99997027 lpari-1
14592/202626.02.2026 7ot A ag  |GENERAL Drder Drd. 20267027 Ipari-s
14594/202626.02.2026 75000 RS oag  |GENERAL Drder Drd. 20267027 lpar-s
14595/202626.02.2026 ;oo L g |GENERAL Jraer Drd. 2026-02-
14596/2026 26.02.2026 ?gigé;2006 J RANI GENERAL 2§§§§igzgé’igii;8i;,
14597/202626.02.2026 |1 o bag  |GENERAL Drder Drd. 20267027 lpar-s
14599/202626.02.2026 | \So o ag  |GENERAL Jrder brd. 20267027

[14600/2026[26.02.2026 |wp (C) - U DAS GENERAL Order Dtd. 2019-12- |WRIT




20501/2019 05 BRANCH
(DIVISION
BENCH)
' WP (C) - Order Dtd. 2025-09- |WRIT
14602/2026/26.02.2026 19587/2015 A SAHOO CENERAL llPetition, Annexure, |[BRANCH-7
WP (C) - Order Dtd. 2025-12- |[WRIT
14603/202626.02.2026 32208/2023 B NAYAK GENERAL 19 BRANCH-4
WRIT
WP (C) - Order Dtd. 9999-12- |BRANCH
14604/2026|126.02.2026 33899/2023 K C SWAIN GENERAL 31 (DIVISION
BENCH-2)
WP (C) - Order Dtd. 2023-07- |WRIT
14605/2026(26.02.2026 | 1oc 07002 |T KAR GENERAL os R ANCHT
CONTC- M/S RAMESH Order Dtd. 2026-01-
14606/2026126.02.2026 6430/2025 |KUMAR MUKHT GENERAL 09
CRLMP- Order Dtd. 2023-09- |WRIT
14607/2026(26.02.2026 |/ . R SINGH GENERAL o R ANCH-T
WP (C) - Order Dtd. 2025-12- |WRIT
14608/2026|26.02.2026 |3, 00" |S HUSSIAN GENERAL oa R ANCH-4
' RVWPET- Order Dtd. 2026-01- |CIVIL
14611/2026126.02.2026 83/2025 S HUSSIAN GENERAL 30 REVISION
WA- Order Dtd. 2026-02-
14619/2026|126.02.2026 2289/2024 S K SAHOO GENERAL 05
WP (C) - Order Dtd. 2026-01-
14621/2026|126.02.2026 7674/2025 B S SWAIN GENERAL 55
WP (C) - Order Dtd. 2026-02- |WRIT
14623/2026|126.02.2026 5921/2026 B S SWAIN GENERAL 24 BRANCH-3
WP (C) - Order Dtd. 2026-02- |[WRIT
14625/202626.02.2026 | o,." . |T PANDA GENERAL o R ANCH-3
WP (C) - Order Dtd. 2026-02- |WRIT
14627/2026(26.02.2026 |7 oo~"" - |A K BISWAL GENERAL on R ANCH-T
WP (C) - Order Dtd. 2026-02- |WRIT
14629/2026|126.02.2026 5161/2026 A K BISWAL GENERAL 24 BRANCH-8
WP (C) - Order Dtd. 2026-02- |WRIT
14632/2026126.02.2026 5699/2026 S DASH GENERAL 23 BRANCH-7
' ABLAPI,- Order Dtd. 9999-12-
14635/202626.02.2026 [ W S K BARIK GENERAL T BATL-1
WP (C) - Order Dtd. 2026-02- |WRIT
14636/202626.02.2026 11251/2025 B NAYAK GENERAL 19 BRANCH-3
WP (C) - Order Dtd. 2026-02-
14637/2026126.02.2026 6289/2026 K C SWAIN GENERAL 26
[14643/2026[26.02.2026  |WaA- C R NAYAK GENERAL Order Dtd. 2026-02-




228/2025 23
BLAPL- Order Dtd. 2026-02-
14645/202626.02.2026 | 'T\>2" o |A K ROUT GENERAL o3
ABLAPIL- Order Dtd. 2026-02-
14646/2026 (26.02.2026 |, o |S K BARIK GENERAL i
' ABLAPL- Order Dtd. 2026-02-
14647/2026|126.02.2026 2050/2026 S K BARIK GENERAL 26 BAIL-1
' RVWPET- Order Dtd. 2026-02-
14649/202626.02.2026 |57 R C MALLICK |GENERAL 3
' RVWPET- Order Dtd. 2026-02-
14651/2026126.02.2026 37/2026 R C MALLICK GENERAL 23
' WP (C) - Order Dtd. 2025-10-
14653/202626.02.2026 |70 0 oo [M NAYAK GENERAL it
' WA- Order Dtd. 2026-02- |WRIT
14655/202626.02.2026 150 ., [R C ROUT GENERAL os ADDEAL
CRLA- SRINIBASH Order Dtd. 2026-02- |CRIMINAL
14656/2026(26.02.2026 |0 oS L GENERAL o ADDEAL
CONTC- Order Dtd. 2025-12-
14658/2026 |26.02.2026 |20 . |S S BISWAL GENERAL 03
WP (C) - Order Dtd. 2026-02- |[WRIT
14660/2026(26.02.2026 |3/ 0", S K PRADHAN  |GENERAL 20 R ANCH-S
WP (C) - Order Dtd. 2026-02-
14662/202626.02.2026 |3, 2" R K BARIK GENERAL e
WA- Order Dtd. 2026-02- WRIT
14663/202626.02.2026 750 ., [R C ROUT GENERAL o PPEAL
' oJc- Order Dtd. 2019-03-
14694/2026126.02.2026 13071/1999 B R SENAPATI |GENERAL o8
' SA- Order Dtd. 1987-01-
14696/202626.02.2026 |70 oo, |S D JENA GENERAL 08
WRIT
WP (C) - Order Dtd. 2026-01- |BRANCH
14697/202626.02.2026 | 00>, |P K CHAND GENERAL 1 (DTVISTON
BENCH-1)
WRIT
WP (C) - Order Dtd. 2026-02- |BRANCH
14698/202626.02.2026 |, 1/ 0o [P K NAYAK GENERAL ol (DTVISTON
BENCH-3)
WRIT
WP (C) - Order Dtd. 2024-02- |BRANCH
14699/2026(26.02.2026 |3 00" |S MOHARANA GENERAL s (DTVTSTON
BENCH-3)
CVREV- Order Dtd. 1999-03-
14700/2026(26.02.2026 |2 ""'oo J R NAYAK GENERAL 0
' BLAPL- Order Dtd. 2025-11-
14704/202626.02.2026 |5 00 © . M DAS GENERAL oe BATL-2




WP (C) - Order Dtd. 2026-02- |[WRIT
14708/2026|26.02.2026 S 570 [P N NAYAK GENERAL e R ANCH2

WP (C) - Order Dtd. 2026-02-
14709/2026|126.02.2026 31259/2025 P N NAYAK GENERAL 26

WP (C) - Order Dtd. 2026-02-
14710/2026|26.02.2026 |3 0" 0o [P N NAYAK GENERAL St

WP (C) - Order Dtd. 2026-02-
14711/202626.02.2026 34046/2025 P N NAYAK GENERAL 26
' WP (C) - Order Dtd. 2026-02- |[WRIT
14713/2026|26.02.2026  |Joo0%0 ., [P N NAYAK GENERAL ot R ANCH-1
' CRLREV- Order Dtd. 2026-03-
14716/2026 26.02.2026 | /000 P BEHERA GENERAL 23

WP (C) - Order Dtd. 2026-02- |[WRIT
14718/2026 |26.02.2026 | Sooc o0, |P BEHERA GENERAL e R ANCH-T

ABLAPL- Order Dtd. 2026-02-
14720/2026 |26.02.2026 |7 C 0 |P BEHERA GENERAL e BATL-1
' CcMP- Order Dtd. 2026-02-
14721/2026|26.02.2026 |70 0" . |P BEHERA GENERAL e

WP (C) - Order Dtd. 2026-03- |[WRIT
14723/2026(26.02.2026 |Sooc o0, |S R BARIK GENERAL 09 R ANCH-4

WP (C) - Order Dtd. 2025-09- |WRIT
14724/2026|126.02.2026 23170/2025 D K NAIK GENERAL 5 BRANCH-1

WP (C) - Order Dtd. 2026-02- |[WRIT
14725/2026 (26.02.2026 (oo, B P TANGA GENERAL e ERANCH-S

CMP- Order Dtd. 2026-02-
14726/2026|126.02.2026 381/2026 B DAS GENERAL 26

WRIT

WP (C) - Order Dtd. 2026-02- |BRANCH

14727/2026|126.02.2026 3088/2025 M K PATI GENERAL 23 (DIVISION
BENCH-2)

CRLMC- Order Dtd. 2026-02-

14728/2026|126.02.2026 607/2026 J KAR GENERAL o5

NIC



